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COUNTER AFFIDAVIT FILED ON BEHALF OF DISTRICT
MAGISTRATE, MADHUBANI
I, Amar Kumar Choudhary, Son of Late Suresh Mandal, aged about 40
years, by occupation - Public Servant, working for gain at Cicle Officer,
Madhubani do hereby solemnly affirm and state as follows:

1. That the present counter affidavit is being filed on behalf of the
Respondent No. 2 and 3 in pursuance to order dated 19.09.2024
passed by the Hon'ble Tribunal in the present matter.

2. That vide order dated 19.09.2024 the Hon'ble Tribunal has
directed the respondent State of Bihar to file counter affidavit
within four weeks and further the respondents, Government of
Bihar has been directed to explain in the counter affidavit that
what action has been taken on the Applicant's complaint dated
21.07.2024 made to the Respondent No. 3 Circle Officer, Laukahi,
District-Madhubani, copy of which has been filed as Annexure- 3,
Page 31 to the Original Application.

3. That the order dated 19.09.2024 passed by the Hon'ble Tribunal
has been communicated to the Collector, Madhubani vide letter

79,!9%, No. 1780 dated 18.11.2024 by the Assistant Director, Land
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Acquisition cum Joint Secretary, Revenue and Reforms

Department. Govt. of Bihar.
That pursuant to order passed by the Hon'ble Tribunal the In-
charge Officer District Revenue Section, Madhubani vide Letter
No. 128 dated 09.01.2025 directed the Circle Officer, Laukahi to
take appropriate further action in light of order dated 19.09.2024.
That pursuant to aforesaid direction the Circle Officer, Laukahi
directed the concerned Revenue Karmchari and Anchal Amin,
Laukahi to make a spot verification and thereafter submit a
report with regard to status of land appertaining to Khata No.
192. Khesra No. 1097. Mauza- Sananpatti.
- That pursuant to aforesaid the Revenue Karmchari and Anchal
Amin, Laukahi conducted spot verification of the subject land and

also perused the Khatian of the subject land which are as
follows:-

(i) As per cadastral survey the land appertaining to Khata No.
106. Khesra No. 753 the land has been mentioned as Gair

Majarua Khas and nature of land has been mentioned as Parti
Kadim.

(i) As per revisional survey the land appertaining to Khata No.
192, Khesra No. 1097, admeasuring 2 Acre 92 decimal land has
been mentioned as Anabad Bihar Sarkar and nature of land has
been mentioned as Purani Parti.

- That the applicant before the Hon'ble Tribunal has raised an
objection and claimed the land to be a pond though as per
cadastral and Revisional Survey the subject land belongs to State
of Bihar. During spot verification it was found that due to

accumulation of water during rainy season due to cutting of soil
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by local people it has been stated that the nature of land as
Pokhar,

- That at present the proposal for construction of Model Police

Station (G+2) over the land appertaining Khata No. 192, Khesra
No. 1097 has been cancelled and a new proposal has been sent
for construction of Model Police Station (G+2) over the land
appertaining to Khata No. 2161, Khesra No. 6480, measuring 90
decimals and the nature of land is dhanahar.

That the Revenue Karmchari and Anchal Amin, Laukahi vide
dated- 05/02/2025 forwarded the enquiry report to the Circle
Officer, Laukahi. A true photocopy of dated 05/02/2025 is
annexed herewith and marked as Annexure- R/1.

That in the facts and circumstances stated above the
grievance of the petitioner that the Model Police Station has been
constructed over a pond is no more survives.

That in the facts and circumstances stated above the
present application is fit to be disposed of.

That the statements made in paragraph nos. 1 to 8 are true
to my knowledge and belief and statement made in paragraph no.
9 is information derived from record and the rest thereof are my

humble submissions before this Hon’ble Tribunal.

Solemnly  affirmed on

this

2025.

day of March,
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aged about<oyears, by occupation — Public Servant, working for gain at

C,;/CZc ) é'zdf/u_f the deponent above named, do hereby verify that the
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contents'‘of this affidavit are true and correct to my knowledge and

belief. No part of it is false, and nothing material has been concealed
therefrom.

Solemnly  affirmed on

this _ day of March, y “ ’
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